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3. Dharm ai^arKum arghat
4. Silchar-Jirribam
5. Lalaghat-Bhairabi
6. G au^i-B urnihat
7. Balipara-Bhalukpong
8 . Amguri-Tuli

9. 'I rivandrum-K^nyakumiri

10 . Ernakulam-Alleppey

11, S j S • ITi iiv I  R. 1Xi S 7 1" G i
sictio.i (Pi.-tio.! ofH\san- M in^ilore  
new line)

12. R i ’itak-B'iiwini

13. S'ximU-Siharanpur (Portion ofDelhi- 
' jShahdara-Sharanpurline)

33-50
50.36
48.77
28.21
33.45
17.07

J.5*
0 .2
0 .3

1.00  
Final loc-
ation sur-
vey is in 
Progress.

3 .34  Announcement made by 
Prime Minister on 3-11-78.

the

8 7 .0  Completed Opened to traffic by the Prime 
Minister on 15-4-79.

5 2 .0 0  3 .5  Construction work inaugurated
by the Minister of Railways 
on 19-5-79.

42 OD C^.Tipleted Opened to traffic by the Minister 
of Railways on 20-5-1979.

49 .3  Completed Opened to traffic by Minister 
of Railways on 3-6-80.

6 8 .9  Completed Opened to traffic by Minister 
of Rail ways on 14-11-80.

Railway Programmes
Plan

during Sixth

566. PROF. NARAIN CHAND PA- 
RASHAR: Will the Minister of
RAILWAYS be pleased to state:

(a) what are the priorities for the 
various progriainmes o f Railways 
during the Sixth Five Year Plan;

(b) the ratio for each one of the 
items in terms of proposed outlay of 
the total size of the Sixth Plan for the 
Railways; and

(c) how it compares with the

Statement

set of priorities each one of the ear-
lier Five Year Plans?

THE DEPUTY MINISTER IN 
THE MINISTRY OF RAILWAYS 
AND IN THE DEPARTMENT 
OF PRLLAMENTARY AFFAIRS 
(SHRI MALLIKARJUN): (a)
Besides meeting the transport needs 
of the country to the maximum extent 
possible, the Railways’ Sixth Five>- 
Year Plan has laid emphasis on re-
habilitating its assets, and acceleraV 
ing the pace of electrification r>t its 
busy trunk routes.

(b) and (c). A statement it at-
tached.

(in Crores of Rs.)

Plan heads V I Plan Vplan' IV  plan

Outlay 
approved 

by Planning 
Commission

%  of the 
Total out-
lay of the 
plan

Actuals %  ofthe 
total 

outlay of 
the Plan

Actuals %  of the 
total out-

lay o f  
Plan

I 2 3 4 5 6 7
Rolling Stock . . . 2100 4* .2 785.56 5 1 . 6 5 87.47 4 1 . 1
Machinery & plant . • 230 4 . 5 3 2 .5 * 2.1 2 1 . 4 6 * 4
Workshops & Sheds . . 280 5 . 5 4».97 2 .8 1 9 . 4 8 1.5
Track Renewals , . .  500 9 . 7 142.32 9 .3 158.22 1 1 . 1

♦Vth plan was terminated one year earlier.
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1 2 3 4 5 6 7

Bridge Works . . . 90 1 .7 32.87 2 .2 26.43 *•9

Traffic facilities . . . 400 9 .4 226.65 *4 .9 224.97 I5 . »

Signalling & Telecom. . 90 1 .8 57 .30 3 .8 6 0 .8 8 4 .3

Electrification . . . 450 8 .8 78.93 5 .2 77 .04 4 .9

Other Electrical Works . 20 0 .4 17.14 1 .1 18.51

New Lines . . . . 380 7. 5 8 0 .2 2 5 .3 6 6 .6 4 . 7

Staff Welfare . . . 30 0 .6 18 .6 1 1 .2 15. 7 I .r

Staff Quarters . . . 60 1 .2 2 2.56 *.5 2 1 .4 2 2 .2

Users Amenties . . . 25 0 .5 *3 .7 4 0 .9 19 .6 0 1 .4

Other Specified Works . . 20 0 .4 9 .8 6 0 .6 9 .5 8 0 . 7

Investories . . . . 40 0 .8 — 10 2.8 0 — ^ .7 76 .6 9 5. 4

Investment in Road Services 50 1 .0 32.49 2 .1 1 3 .1 6 0 .9

M .T .P ............................................ 255 5-0 33.29 2 .2 8 .56 0 .6

5100 15 2 3 .2 2 14 2 8 .3 2

(In crores of Rs. )

Plan heads III Plan II Plan I Plan

Actuals %  of the 
total out-
lay of the 

Plan

Actuals %  of the 
total O' t- 
lay of the 

Plan

Act.als %  of the 
total 0 t- 
lay o'" the 

Plan

I 2 3 4 5 6 7

Rolling stock . . . 542.36 3 2 .2 3 72 .62 35.7 228 .0 2 5 3 .8

Machinery & p’ant . . 1 1 .01 0.7 17.00 1.6 14.06 3-3

Workshops & Sheds . . 47.59 2.8 28.10 2.7

Track Renewals . . 215.28 12.8 154.22 14.8 68.03 1 6 .1

Bridge Works . . . 27.87 1.7 32.0 6 3.1

Traffic facilities . . . 3 20 .4 8 19.0 173.44 1 6 .6

Signalling & Telcconi. . 37.77 2 .2 *7.31 * .7

Electrification . . . 80.71 4 .8 53.77 5 .2

Other Electrical Works . 4 .36 0 .3

New Line# . . . . 211.96 1 2 .6 77.83 7 .5 33.35 7 . 9



417 Written Answers MAGHA 30, 1902 (SAKA)  Written Answers 418

I, 2 3 ’ 4 5 6 7

Staff Welfare . . . 16.74 1 .0 II .32 I.I

Staff Qjjarters . . , 44.29 2.6 37.86 3.6

Users Amenities . . . 14.63 0.9 14.71 1.4 13.34 3.*

Other specified works . . 27.42 1.6 30.39 2.9

Ixrvaitories . . . 75.71 4.5 17.72 1.7

Investment in Road Services 7.65 0.5 5.34 0.5

M .T.P................................... . . . . . .

Other stiuctural engineering 
works including IGF, GLW 
GBP, Collieries, Pors & 
Staff quarters. . . 68.i j 16.1

Miscellanrous items . . — 1.17* 0.5

1685.83 1043.69 423.73

♦Due to decrease i.i stir;? balii3is and credit taken for released mitelials and other recoveries.

Bringing: back Shivaji's sword

567. SW A M I IN D E R V E SH :

SH RI R A JE S H  K U M A R  
SIN G H :

SH RI M. R A M  G O P A L  
R E D D Y :

SH RI R A M  V IL A S  P A S -  
W A N :

SH R IM A T I P R A M IL A  D A N -  
D A V A T E :

W m  the M inister of E X T E R N A L  
A F F A IR S  be pleased to state w h e-
ther any steps have been taken or 
proposed to be taken b y  the G o v-
ernment of India to bring back to 
India the sword '*Bhawani” of 
Sh ivaji w hich is at present in U.K.?

TH E  M IN IST E R  O F  LA W , J U S -
T IC E  A N D  C O M P A N Y  A F F A IR S  
(SH R I SH IV  S H A N K A R ) : Yes,
Sir. The H igh Commission of India  
in the U K  is in touch w ith the British  
authorities to  m ake efforts to secure 
the return o f the sword associated  
w ith Shivaji.

3693 LS—14

Permission to exem pt vitam in 'A*  
from  vanaspatl

568. SH RI P. K. K O D IY A N : W J l
the Minister of H E A L T H  A N D  F A M I-
L Y  W E L F A R E  be pleased to state:

(a) w hether it is a fact that th e ic  
was G azette Notification calling ob-
jections to the Am endm ent of the  
Prevention o f Food A dulteration  
Rules^ 1955 about proposal to exem pt  
vanaspati m anufacturers from  adding  
vitam in ‘A ’ to vanaspati; and

(b) if so, the details o f the objeq- 
tions received and Governm ent's d e-
cision thereon?

TH E  M IN IST E R  O F  S T A T E  IN  
T H E  M IN IST R Y  O F  H E A L T H  
A N D  F A M IL Y  W E L F A R E  (SH R I  
N IH A R  R A N J A N  L A S K A R ) : (a)’
Yes.

(b) T h e objections [suggestions re* 
ceived from the public are under 
scrutiny and the Governm ent’s deci-
sion w ill be taken after the scrutiny  
is conr^lete.




